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RAJYA SABHA 

Monday, the  12th January  1976/ihe 22nd 
Pausa  1897   {Saka) 

The House met at eleven of the   clock, 
Mr.  Chairman in the Chair. 

ORAL ANSWERS TO   QUESTIONS 

Loss through ticketless travelling 

* 121. SHRI   H.   S.   NARASIAH:   Will 
the Minister of RAILWAYS be pleased to j 
state : 

(a) whether it is a fact that the maximum 
number of ticketless travellers were detected' 
in  Uttar Pradesh; and 

(b) what steps are being taken to stop the 
loss to the Railways through ticketless 
travelling ? 

THE  MINISTER OF STATE IN THE | 
MINISTRY OF RAILWAYS  (SHRI MO-
HAMMAD SHAFI QURESHI) :   (a) and fb} 
A statement is laid on the Table of • the  
Sabha. 

Statement 

(a) Statistics of ticketless travel are 
maintained not"\ state-wise but Railway 
Zone-wise and, as such, it is difficult to say 
specifically whether the maximum number of 
ticketless travellers were detected in Uttar 
Pradesh or any other State. 

(b) The specific steps that are being 
taken and are proposed to be taken to prevent 
the loss of revenue on account of ticketless   
travel   are indicated   below :— 

 

(1) The minimum penalty provided in 
the Indian Railways Act for ticketless 
travel was enhanced with effect from 10th 
June, 1969 from 50 paise to Rs. 10/- so as 
to serve as an effective deterrent to 
ticketless travellers. 

(2) Special massive checks against 
ticketless travel are being conducted by 
mobilising a large force of ticket checking 
staff, Railway Protection Force, 
Government Railway Police personnel and 
Local Police personnel. Prosecution of the 
apprehended ticketless travellers is 
resorted to in deserving cases. 
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(3) Joint drives against ticketless tra 
vel are conducted in co-ordination with 
the State Governments. 

(4) Educative propaganda against 
ticketless travel is carried out among 
the public particularly among the stu 
dent community. 

(5) The Non-official Standing Volun 
tary Help Committee, functioning in the 
Ministry of Railways, is also associated 
in the drives against ticketless travel. 

(61 The drives against ticketless travel 
have been intensified since the declaration 
of Emergency. Apart from normal ticket 
checking activities, about 38,317 special 
checks were conducted during the period 
from 1st July, 1975 to 30th November, 
1975 all over the railways. To the 
maximum extent possible, the ticket 
checking parties were accompanied by 
Magistrates so that the apprehended 
ticketless travellers could be prosecuted 
and fined or jailed. A number of checks 
were conducted under the supervision of 
Minister of State for Railways, the Deputy 
Minister for Railways, Member Traffic, 
Railway Board, Additional Member 
Traffic, Railway Board and senior officers 
of the Zonal Railways. 

SHRI H. S. NARASIAH : Will the hoa. 
Minister give us an idea, if not State-wise at 
least zone-wise, of the extent of loss do* to 
ticketless travelling ? 

SHRI MOHAMMAD SHAFI 
QURESHI : On the Eastern Railway the 
number of passengers apprehended were 
3,36,885, which is the highest, and tht 
amount realised was Rs. 36,59,796, followed 
by the South Eastern Railway, where more 
than 2 lakh cases were detected. On (he 
Western Railway also more than 2 lakh cases 
were detected. 

SHRI H. S. NARASIAH : May I know 
from the hon. Minister whether the operation 
of emergency has resulted in a reduction in 
the number of ticketless travellers and, if so, 
whether it is due to any sudden increase in 
the efficiency of the supervisory staff or due 
to voluntary discipline on the part of the 
travelling public ? 

SHRI MOHAMMAD   SHAFI 
QURESHI : After the emergency, the overall 
efficiency of the   Railways   has   con-| 
siderably improved and with the new sense 
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of discipline among the masses we have been 
able to detect more cases of ticketless travel. 
Before the emergency, during the period 1st 
April, 1975 to 30th June, 1975 whereas we 
apprehended 4.90 lakh persons i without tickets, 
after the emergency, we apprehended 10 lakh 
persons, i.e., two and a half times the number. 
Wc also realised fine to the tune of Rs. 
1,42,00,000, as compared to Rs. 72.61 lakhs 
before. It shows there is an overall improvement 
in the situation. 

SHRI NABIN CHANDRA BURA-
GOHAIN: May I know whether any attempt 
has been made to find out the percentage of 
students involved in ticketless travelling ? It is 
a good thing the hon. Minister has stated that 
during a limited period about 38,317 special 
checks were conducted during the period 1st 
July, 1975 to 30th November, 1975. Also, he 
has stated the total number of ticketless travel-
lers apprehended. May I know whether he has 
found out the percentage of students and 
relatives of railway amployees involved in this 
large number of ticketless travellers 
apprehended ? 

SHRI MOHAMMAD SHAFI 
QURESHI: I and my colleague, the Deputy 
Minister of Railways, conducted Mr-tain 
surprise checks not only in the northern 
region, but also in other parte of the country. I 
found that the percentage of student* was not 
much. It would hardly be more than two or 
three per cent. 

 

Educative propaganda against ticketless travel 
is carried out among the public particularly 
among the students community. 
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Extraction   of   crude   from   Bombay   
High 

*122. SHRI   SARDAR  AMJAD ALI:t SHRI 
SAWAISINGH SISODIA : SHRI    
HARSH    DEO      MALA- 

VIYA: DR. V. B. 
SINGH : 

Will  the  Minister of  PETROLEUM  be 
pleased to state : 
(a) the progress made so far in drilling and 

tapping of crude oil    from    Bombay '  High; 
t[   ] Hindi transliteration. 

tThe question was actually asked on the    floor of the House by Shri Sardar Amjad Ah. 


